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Mr. Speaker : Now, the Parliamentary Affairs Minister will make obitary
references,
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Mr. Speaker : Hon’ble Members, [ associate myself with the obituary references
made by the Hon'ble Chief Minister and the Parliamentary Affairs Minister and the
feelings expressed by other members of theHouse. 1 feel deeply aggrieved on the sad
and tragic death of thousands of persons killed in disastrous and infurious Tsunati in
Sapan. All of us have already read about it in the newspapers and T also seen ont
televigion. Humanity has suffered a lot and human-beings are helpless in such. acts of
God and we have no other alternative except to bear such natural calamities.

1 also fee} sorrow on the sad demise of Smt. Kamla Devi, wife of former Speakar
of Haryana Vidhan Sabha, late Shri Ishwar Singh and mother of Shri Tejveer Singh,
Ex-MLA. Smt. Shanno Devi, wife of Late Shri Fateh Singh, Aunt of Shri Raghubir Singh
Kadian, member of Haryana Vidhan Sabha, Smt. Kamia Deviand Smt. Shanno Deviwere
pious and social ladies. Shri Surat Singh was a great freedom fighter and social worker.
Shri Surat Singh, was a great freedom fighter of Panipat, He served the nation during the
hard days of freedom straggle.

Hon’ble Members, since as said by Hon'ble Chief Minister, Japan is dm of the
big investors in Haxyana, it is a matter of special concemn and, as said, that the
Ambassador of Japan has been conveyed the sentiments by the Hon’ble Chief Minister.

T pray to Almighty to give peace the departed souls. 1 will convey the feelings of
this House to the bereaved families and the concerned Embassy.

Now, a suggestion has come from Prof. Sampat Singh, I will consider it how to go
about it.

Now, L request all of you to kindly stand up for two minutes to pay obeisance to
the depatted souls.

(At this stage, all the members of the House stood up in sifence for two
minutes as a mark of respect to the memory of deceased,)

i W oF Iy
Mr. Speaker : Hon'ble Members, now Question Hour.
Opening of Government Girls College in Safidon Constituency

*§17. Shri Kali Ram : will the Education Minister be pleased 1o state
whether it is a fact that there is o Government College for Girls in Safidon Constitzency,
if s0, whether there is any proposal upder consideration of the Government ta open the
aforesaid College alongwith the time likely to be taken for opening the said College?

Education Minister (Smt. (Geeta Bhukkal, Matanhail) : Yes, Sir. There is a
proposal under consideration of the Gavernment to open a Government girls college
in Safidon. :
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Mr, Speaker : It is 2 supplementary or a request?
Shri Anil Dhantori ¢ Sir, both supplementary as well as a request.
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ME. Speaker : Hon'ble Minister, I see as many a2 15 hands have been raised.
Madam Minister, can you construct as many colleges? Please reply for all others also.
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Mr. Speaker : Members, please be silent.
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M, Speaker : Only one supplementary Lallow Mr. Mohd. lliyas. (Interruption)
Hon'ble Members, if it is a request for construction of college, then you may send itin
writing to the Minister.
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Mr. Speaker : Mr. Nasim Ahmed H, you may also ask the supplementary
question because 1 will ask the Hon'ble Minister to reply in one go. (Interruplion)
Mohd. Hiyasji, you are a senior Member, You can send your tequest in writing. 7919
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Mr. Speaker : Mr. Gurjar do you want to ask a supplentary question before the
Minister replies ?

ff remtrer eiv ;W & W

Mr. Speaker : Alright, you can agk. She will rely to your question also.
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Shri Randeep Singh Surjewala : Speaker $ir, this is not a relevant question.
(Interruption) ’
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Mr. Speaker : Not to be recorded whatever Mr, Gurjar is saying. (Interruption)
Please keep sileni. Hon'ble Minister is replying.
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Mr. Speaker « Nothing is to be recorded.

Step to Prevent Floods

23, Shri Phoo! Singh Kheri: Will the Irrigation Minister be pleased to
state—

(a) whether it is a fact that Guhla-Cheeka Constitueney is affected by
floods every year; and

() if 50, the steps taken or likely to be taken by the Government @
protect the aforesaid Constitucncy from floods?

Finance Minister (Capt. Ajay Singh Yadav):

(a) No, Sir. This area i3 flood prone when there is heavy rainfall in the
catchment area of River Ghaggar, Water spreads due to limited cunette
capacity of the river course.

by The Government has taken fullowing steps :—
(i) Construction of Kaushalya Dam.
(i) Sirengthening of left marginal bund of River Ghaggar in Guhla
Cheeka area.
(i) Desilting of the river bed at critical locations of Gulha-Cheeka
ared.

(iv) Pitching of bunds has been done recently,

(v) 10 No. flood protection schemes costing Rs. 13.5 crores aﬁ‘
proximately have been approved on 27th January, 2011 for flood
proofing of Guhla Cheeka area.
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Mr. Speaker: This is a very speculative question.
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Misuse of Plastic Material for Packing

*394, Shri Aftab Ahmed : Will the Environment Minister be pleased to
state the details of measures taken by the Government for checking the misuse of
plastic material for packing of goods available in the market?

Finance Minister (Capt. Ajay Singh Yadav): Sir, a statement is laid on the Table
of the House.

Statement

The following measures have been taken by the State Government to check the
misusé of plastic material, including packing :

(i} The scope of restrictions on manufacturing, stocking, distribution, sale
and usage of plastic carry bags in the State has been enlarged by imposing
a complete han since 3rd January, 2011,

(i) Usage of plastic articles namely plates, cups, tamblers, spoons, forks and
straw has been banned in the Municipal limits of Thanesar/Kurukshetra.
Pehowa towns, Gram Panchayat Morni, precinets of Mata Mansa Devi
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Temple, Panchkula, Sheetla Mata Temple, Gurgaon, Public Parks, National
Parks and Wildlife Sanctuaries.

(i) Containers made of recycled plastics for storing, carrying, dispensing or
packing of food stuffs have been banned since January, 2009,

(iv) Littering of public places like parks, playgrounds, recreational places, tourist
centres, religious places etc., with plastic articles is not permitted,

(v) Awareness programmes were organized to sensitize stake holders including
school children and general public about the harmful effects of use of
plasgtic carry bags/articles and promoting use of alternate materials such as
cloth/jute bags.

(vi) Advertisernents were issued in newapapers, radio jingles broadeast,
hoardings displayed for creating mass awareness.

(vily 1452 challang were issued against the violators in January-February, 2011
after the issuance of notification dated 3rd January, 2011.

(vili} 4 defaulting manufacturingunits of plastic carry bags were closed.

In additon, the Ministry of Environpmentand Forests, Government of India has
banned manufacturing, stocking, distribution, sale and usage of sachets using plastic
material for storing, packing or selling gutkha, tobaceo and pan masala vide notification
dated 4th Febmary, 2011,
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Mr. Speaker: Hon'ble Minister, why don’t you extend this power to the MLAs
also, they will see how many of them can challan it. They will not chaflan any of their
conatifuents. Will next question please.
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Depleting Under-ground Water Level

*492. Smt. Sumita Singh: Will the Agriculture Minister be pleased to state
the steps being taken by the Government to solve the problem of depleting under-
ground water level?

Agriculture Minister (Sardar Paramvir Singh): Sir, a statement containing the
steps being taken by the Government to solve the problem of depleting under-ground
water level is placed on the Table of the House.

Statement

Steps being taken by the Government to solve the problem of depleting under-ground
water level — :

The State Government has declared Year-2011 as “Water Conservation Year”
and a number of steps are being taken for saving water and arest the depletion of
pnder-ground water level. :

(A)  Agriculture Department -

The Agriculture Department has taken the following steps for solving the problem
of depleting under-ground water level -

(1) “Haryana State Preservation of Sub Soil Water Act; 2009 has been enacted
which prohibits sowing and transplanting of paddy before 15th of
May and 15th of June respectively. The ibid Act was notified on
1&th March, 2009,

(2) The Departmenthas introduced a State Plan Scheme from the year 2003-06,
narnely, “Accelerated Recharge to Ground Water” to recharge the ground
water in water deficit areas of the State. Under this scheme, 418 Rain Water
Uarvesting stractures have been constructed tiil March, 2010. A target of
construction of 40 rain water harvesting structures has been fixed for the
yeur 2010-11. :

(3) 'The Department is also implementing National Watershed Development
Project for Rain-fed Areas (NWDPRA), Flood Prone River (Ghaggar) and
Sub Mountainous schemes under which activitics like water harvesting
structures, gully plugging, check dams, percolation embankments etc. are
taken up. An amount of Rs, 846 lakh has been spent under the above
gchemes to treat an area of 7,604 hectares during 20(49-10 whereas a
budgetary provision of Rs, 747 lakh has been made for 201 0-11 under these
schemes out of which an amount of Rs. 354.50 lakh has been spent so far
for treating an area of 3439 hectares.

{#) The Department is encouraging the farmers to adopt Drip and Sprinklers
for irrigation to econormize the use of irrigation water, For the promotion of
Sprinkler System, subsidy @ 50% of the cost or Rs. 7,500 per hectare is
being provided. So far, 104,758 sprinkler sets have been installed since the
inception of the scheme in the State. An amount of Rs. 28.56 crore was
given as subsidy during 2009-10 for prometion of sprinklers in the State.
Atotal of 9,675 sprinklers were installed during the previous year whereas
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an amount of Rs. 50 crore has been earmarked for the current year 2010-11
for installation of 16,000 sprinkler sets. Drip irrigation systemn is alse being
promoted on pilot basis in cotton (350 hectares) and sugarcane (150 hectares)
during the current financial year.

In order to prevent secpage and evaporation losses, the Department is
providing subsidy to the farmers @ 50% of the cost or a maximuin of
Rs. 60,000 per beneficiary for laying Underground Pipe L.ine Sysiem (UGPL).
An amount of Rs.3.815 lac has been spent for Jaying UGPL systern n 39581

hectares till 2009-10 since the inception of the scheme in 2002-03. An amount
of Rs. 45 crore has been earmarked for UGPL during 2010-11 for covering
46000 hectares in the State.

Land leveling with Laser Levelers is being promoted which saves about
20% of irrigation water and improves crop production. Govt. has procured
120 Laser Levelers which are being run on custom hiringbasis. A total of
14287 hectares has already been leveled during 2010-11 upto February,
2011 A total of 60 Laser Levelers have been supplied on subsidy {@50% of
the cost of machine or Rs. 50,000/~ whichever is less under REVY scheme
during 2010-11 upto February, 2011 whereas a total of 134 Laser Levelers
have been supplied on subsidy from 2007-05, when the scheme was started,
to 2009-10. ' :

Zero-tillage technology is being promoted which saves about 15% of
jrrigation water. A total of 1290 Zero-tillage machines have been supplied
on subsidy (@50% of the costof machine or Rs. 15,000/- whicheveris less
under RKVY scheme during 2010-11 up to February, 2011

Massive Awareness Campaign has been launched to educate the farmers
regarding conservation of groundwater and judicious use of irrigation water.
Farmers are being advised to grow less water intensive ctops.

Irrigation Department ‘
Irrigation Department is taking remedial measures for the recharge of ground-
water, A total of 26 recharge schemes have been completed so far by the
department whereas 6 are in progress and 17 others are proposed to be taken up
in near future.

Haryana Urban Development Authority /Urban Lecal Bodies

Y

@

Haryana Urban Development Authority and {eban Local Bodies Deparfment
have made it mandatory for all Govt. buildings and private houses n HUDA
Estates as well as Municipal Areas having roof top surface area of 100
square metres or more to have a Rain Water Harvesting Structure,

HUDA has notified the Haryana Urban Developent Authority {Erection
of Buildings) Amendment-Regulations, 2001 on 31st Octaber, 2001 whereas
Urban Local Bodies Department has notified Haryana Municipal Bullding
(Amendment) Bye-laws, 2002 on 13th December, 2002 for the purpose under
reference, ‘
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M  Rural Development Depariment

Rural Development Department is implementing centrally sponsored schemes
natnely Desert Development Programme (DDFP), Integrated Wastelands
Development Programme (IWDP) and MGNREGS, under which it has spent an
amount of Rs. 111,32, Rs.19.26 and Rs. 109.34 crore respectively, covering an
area of 139764 hectares, 25778 hectares and 7035 works (under MGNREGS)
respectively during the period 2006-07 to 2010-11 (upto January, 2011}.
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Sardar Paramvir Singh ; Sir, T would like 1o teil the Hon’ble Member that the
eatly variety of Paddy which is called Santhy, has been banned by the Government,

Smt. Sumita Siogh : Speaker Sir, [ am talking about the other variety.

Sardar Paramvir Singh : Right, vou are talking about the normal paddy. This
House has already passed a resolution we are going to bring a comprehensive Act
which will take care of it. I cannot promise at this time but all aspects will be considered
to arrest this problem and for that this House has passed a reschition.

Mr. Speaker ; Thank vou, Mr. Minister,

oft srefter TR STRIET : STETET WEIGH, WY R 1 A AT of F o T
B2 = wenrd ot e PR BE gAHied ol 2

Mr. Speaker : The Government witl come up with a comprehensive Act. 5o, Jet
the comprehensive Act come then there will be discussion in the House in this regard.
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Water upto Tails

*446. Shei Japdish Nayar: Will the Irrigation Minister be pleased 1o state
whether it is a fact that water does not reach upto the tails of Hodal distributary,
Hassanpur distributary, Gochhi drain and Ujina drain for the last five years?
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Mr. Speaker : Hon'ble Minister has not completed his reply so please sit down.
{Interruption).
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Mr. Speaker : Nothing is to be recorded.
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Mr, Speaker : No speech, please ask the question.

o Ty iRl : ey AETEE, R Ave uw ¢ fvemd € am 91 I I
£ U@ TOErET Uelae W Bred dTel Al gRy Tweny veds § woi oren ¥ (fue) g
froarst & ot arft 2t 72 e £ 1 [EnTE S o geRre wkar urg d sw A A
Torerdt oft yfpefe oy &y % el = @ e ¥ ¥ wwar g1 (e

Mr. Speaker ; No need to reply. He is not asking a question? Next question
please.

Steps to ineprove the Sanitation System in Faridabad City

*515. Shri Anand Kaushik: Will the Minigter of State for Urban Local
Bodies be pleased o state whether it is a fact that the sanitation system in the Faridabad
City has deteriorated badly; if so, the details of steps being taken by the Government to
improve the sanitation system?
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Excise & Taxation Minister (Smt. Kiran Chandhry): Speaker Sir, this is for the |
information of the whols House that there is one village in District Bhiwani I forget the
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To Lay Down Sewcrage Line

*377. Smt. Kavita Jain: Will the Public Health Engiﬁeering Minister be
pleased to state—

(a8} whether there is any proposal under consideration of the
Government to tay down sewerage line in Mohalla Kot, Chaodhary
Mohalla, Dhobi Wara, Thekedaron Wali Gali and Tambaku Wal
Gali of Sonepat City; and

{b) if s0, the time by which the work relating to sewerage is likely to be
started thercon?

Excise & Taxation Minister (Smt. Kiran Chaudhry) :
(a) YesSir

() The work of laying of sewer in these colonies is likely to be started
within two months.
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Mr. Speaker : Hon ble Member, what is your question?
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absolutely addressed and we know how important it is that we have to take care of
these facilities and water. ] would like to assure the Hon’ble Member that even what ghe
has not asked me has already been done for his Constituency. (Interruption) ‘
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Mr. Speaker : Not to be recorded
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Community Centre in Grain Market, Trawari

*483. Shri Mamu Ram: Will the Agriculture Minister be pleased to state
- whether there is any proposa! under consideration of the Government to sct up a
Community Centre in the Grain Market of Trawari; if so, the tmm by which above
stated Community Centre is likely to be set up?

Agriculture Minister (Sardar Paramvir Singl): No Sir,
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Haryana Roadways Boses on Pinjore-Nalagarh Route

*559. Shri Pacdeep Chandhary: Will the Transport Minister be pleased
to state whether it is a fact that only few buses of Haryana Roadways are plying on
Pinjore-Nalagarh route; if so, whether there is any proposal under consideration of the
Government to increase the mimber of buses on the aforesaid route together with the
details thereof ?
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Mr. Speaker : Hon’ble Minister, Take a call on it and check up with your

Minisiry also.

Shri Om Prakash Jaio : O. K. Sir.

Erosion of Agriculture Land

#5324, Shri Rajbir Singh : Will the Revenue & Disaster Management
Minister be pleased to state—

(@) whether it is a fact that huge erosion of agricultural land occurred
due to floods in Markanda River in the villages sitzated on the
banks of this river in Mutana Constitutency; and

(b)  if so, whether any compensation has been givén or is likely to be
giver to the affected farmers?

Revenne Minister {Shri Satpal Sangwan)

() Sir, some erosion is reported in Duliana, Gaganheri and Sabga
village of Mutana Counstituency alongwith river Markanda.

(b} The matter regarding providing relief is under active consideration
of the Govermment, ‘
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Mr. Speaker : Bishan Lal ji, there is law regarding that,
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ROB No. 61A on NH-65 Hisar

#4285, Smt. Savitri Jindal : Will the PWD (B&R) Minister be pleased to
state—

(a} whether ROB No. 61A at Km. 191.176 on NH-65 Hisar is the life
fine of the city and movement of heavy traffic on the bridge has
been closed;

(L} If s0, whether North Western Railway has written to D,C. Hisar and
S.E., PWD (B&R) Jind for providing a free of cost closure on this
ROB for a period of six months and removal of electrical cables and
other infringements frez of cost to enable them to rebuild the ROB: -
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[ st snfest foamsar
(¢) If so, the present status in this regard; and
{d The time by which this ROB is likely to be rebuilt?
PWD (B&R) Minister (Shri Randeep Singh Surjewala) :
(a&b) Yes Sir, North Western Railway Bikaner Divison vide letter dated
28th November, 2007 addressed to Depaty Comumissioner, Hisar

bas requested that movement of heavy vehicles be restricted on
this ROPE due to weak portion of the ROB.

(¢) Senior Divisional Engineer Railway, Bikancr has telephonically
‘intimated that an estimate for replacement of weak bridge with
composite steel girder bridge has been sent to Chief Bridge
Engineer Railway, Jaipur vide memo No. 634/W/96/Raised/ROB/
HSR, dated 1st February, 2011 amounting to Rs. 46.50 Lacs.

(dy Railway Authorities will take about six months time for replacement
of unsafe bridge portion of ROB after sauction of the cstimate.

st wnfesft vt snay ety ¥ | off & warE 9 WY £

Remaval of Tron Poles

+536%,  Rao Bahadur Singh

Shri Rameshwar Dayal } : Will the Power Minister be pleased to

state—
(a) whether itis a fact that iron poles are still in use in Nangal Chaudhary
to supply electricity although aforesaid iron poles have already
been replaced it whole of the State; if so, the time by which these
poles are likely to be replaced; and

) whether it is a fact that there is no provision for the supply of
domestic electricity to the Dhannis; if so, whether there is any
proposal under consideration of the Government 10 supply domestic
electricity as in the manner, the domestic electricity is supplied to

the villages?
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e as(1) & ety e w8 Sor uv v g it v @ fafed T
Transport System in Jind City

574,  Shri Hari Chand Middha : Will the Transport Minister be pleased
to state whether it is 4 fact that the transport system in Jind City is in poor condition;
it so the steps being taken by the Government 10 solve the transport problem of
Tind City?

aftery w0t (ot ofT werar Sy ¢ =7ET, SR it

Municipat Parkin Julana

+351,  Shri Paraminder Singh Dhull: Will the Minister of State for Urban
Local Bodies be pleased to state—

(a) whether there is any proposal under consideration of the
Government to develop a Municipal Park in Julana City; and

(b) Ifso, the time by which the ﬁhove said Park is likely to be developed?
g Trow Tt (5ft e Foe -
@) e, S S

@)y W w T g |

Constroction of Road

*469, Shri Nascem Ahmed : Will the PWD (B&R) Minister be pleased to
state whether it is a fact that the road from Sultanpur to village Umira has been damaged
campletely; if so, the time by which the aforesaid road is likely to be reconstructed?

. <A Fmter (rEe v wed) W (ot v R geetarem : 3, sfam S| g
TfEEOT 31,12.2011 a@ o FFT @t ) T B

Posts of Doctors in General Hospital, Narwana
*§13. Shri Pirithi Singh : Will the Health Minister be pleased to state—

(1) the number of posts of doctors of all specialities sanctioned for
(teneral Hospital, Narwana as on [st April, 2010;

(b) the number of doctors posted speciality-wise in General Hospital.
Narwana as on date; and
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()

the number of vacancies of doctors specialty-wise in the General
Hospital, Narwana and whether there is any proposal under
consideration of the Government to fill the aforesaid vacancies of
doctors togetherwith the time likely to be taken for filling the said
vacancies?
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Scheme for Increasing the Forest Area
Shri Ram Pal Majra: ‘Will the Forest Minister be pleased to state—

whether any efforts are being made to increase the forest area and to
maintain greenery in the State; if so, the names of the schemes

© under which the funds are provided by the Central and State

Govertment: and

The details of amount received under the various schemes during
the period from March, 2005 to till date and whether any complaint
regarding irregularities in the incurring of the said amount bas been -
received?
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2007-08 1940.54 100.00 7878.24 9927.78

2008-08 5731.38 40.29 4907 .69 11679.33

200910 8662.00 ' 164,02 2676.60 9499.62

2010-11 9374.66 11747 729.45 10221.28

(fewmae

2010 B}

site 28233.83 706.27 31968.73 60908.83
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Bricklining of Brrain
*323. Shri Anil Vij : Will the Minister of State for Urban Local Bodies be
pleased to state—

(a) whether there is any proposal under consideration of the
Govetnment to brickline the drain passing through Babyal village,
Ambala Cantt. to Mahesh Nagar; and

(b) if so, the time by which the aforesaid proposal is likely to be
materialized? :

forer wiaft (e srorer e amgeny « (@) T ey T, ot o

Unauthnrised use of Red-Beacon and Black Filmg
*389. Shri Bharat Bhushan Batra : Will the Chief Minister be pleased to

state—

(2) the number of challans issued by the Police Department with respect
to vehicles using unauthorized red-beacon/red-light during last
one year; and

(b)  the number of challans issued by the Police Department with respect
to vehicles using ynauthorized black film during fast ope year?
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T'o Fill up the Posts of Teachers

*504. Shri Ashok Kashyap: Will the Education Minister be pleased to
state— .

(@) the number of teachers posted in Primary, Middle, High and Senior
Secondary Schools togetherwith the number of posts lying vacant
in Indri Constituency alongwith the time by which these posts are
likely to be filled up; and

(b) the number of teachers working on deputation in the above said
schools together with the time since they have been on deputation
alongwith number of schools likely to be upgraded?
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FEifare we g Sy
Reducing the Fee for RT.L
90. Shri Ajay Singh Chautala : Will the Chief Minister be pleased to
state whether there is any proposal under consideration of the Government to reduce

the prescribed fee from Rs. S0/ to Rs. 10/- for obtaiming the information from the
Government Department under RTY Act, 2003; if so, the details thereof?



sifes 0 0 gy {1131

et (R e Fover g « 1, offren SfY | erenfly; 1 wrTerdt, 2010 & A Tuersy
T P Y B BT 04 4 3 N F s ) g Ay wfiii & e e
& forg 100 w02 W mEEY 20 w0 B @ T E '

Amount Spent en Roads and Buildings

22. Shri Sher Singh Barshami: Will the PWD (B&R) Minister be pleased
to state the Districtwise amount spent on Roads and Buildings separately by the PWD
(B&R) during the year from 1.4.2005 10 31.1.2011. -
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Wrong Benefit vnder BPL Scheme

01. Shri Ajay Singk Chautala : Will the Chief Minister be pleased to
statee
{(a) the blockwise details of the number of BPL cases that have been
detected to have been wrongly given benefits under the scheme
during the period from April, 2005 to till date in District Robtak:
and
(b)  full details of the number of criminal cases that have been registered
against the aforesaid persons/families so detected; whether there is
any proposal under consideration of the Government (o take suitable
action agaitst such families/persons, if no such action taken so far?
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ol 4 regarding agreement between HSUIDC and Reliance signed in the year 2006 to
develop a SEZ in Gurgaon-Thajjar region T& ST ardyrt wrer faar o1 S @1 e
¥ (¥ QY e

Mr. Speaker : It has been disallowed. (Interruption)

At @l o WER W, ¥ regarding increase of fee for sanction of
construction of commercial buildings in the Municipal Corporations, Munieipal Council
and Municipal Committies in the State T wifer srdem ww= Ry o Iyt wr ¥

Mr. Speaker : It has been disatlowed. (Interruption)
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Mr. Speaker : Hon’ble Members, now, the general discussion on the Budget
Estimates for the year 2011-12 will resume. Now, Prof. Sampat Singh Ji will speak.
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Mr. Speaker : Prof. Sahib. T altow youto speak only 10 minutes. Bvery Hon'ble
Mermber will be allow to speak 10 minutes.

Prof. Sampat Singh : Speaker Sir, T will try to s wp in ten minutes otherwise, 1
willk take your further permission.
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Mr. Speaker : Every Member will not get more than 10 minutes. Wind up in
10 minutes.
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“The Govemnment has done well in the establishing and institutional mechanism

of fiscal transparency and accountability.”

Sir, this is a commendable comment of the CAG which I think anywhetre any

Government can get it. (Interruptions)
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Mz Speaker : Please wind up Professor Sahib. You have been allotted 10 minutes,
Will you wind up in-one minute, please? (Interruption)

Vo et e - areae mitca, 4 # vl <Y $e 21 18 oY | No doubt that was
a healthy interruption. %7 ft 9% YgwM w1 B0 raer wemt &1 I P e gegH
Gﬁ#'ﬁﬁaﬁ?vmﬂaﬁmwﬁ#vﬁ%ﬁaﬁmawﬁmmﬂm'ﬁaqﬁﬁ%
@i % o W W g AT | e e, T A ¥ TS ol v Rrderie
W R foar & | T o e SEReEER @ 9 § 78 we ger s g
B I & Rore sl vophe, wRee e, S, Wi 29, W, SR i arer
faeTe, taowivo-fowlive AvmT wer wive Vw, e, ST e w) TR Ht
WW@%IWW@W%W?#W@&W@WW&HW
W BT B orem WA, Wi e N aie W Wl & v A % wArd v ey
Wﬁm@wwmﬁmg%mwwmwmw&wﬁm|m
m&ﬁmwﬁﬁmm“mglwgmwﬁ%%wm%m@ﬁ
B TR &, T WA § Q1 O #) orewa 71 2Ny g i e e e
BT T W G o e T O 2 o O S R e e ek s
ﬁﬁﬁwﬁrﬁmﬁﬂﬁ%ls%qﬁﬁ%ﬁﬁ#&ﬂ@ﬁ*ﬁm%mﬂi aie et
HEET HEISE, "ﬁﬁwwﬁﬁﬁaﬁw%ﬁqﬁwﬁmﬂgﬁwmaaﬁqﬁaﬁ&am
oo 1 5 Frfhd w1 F Yo ofie % @ v R e aw A am o
Wwwwwﬁm'mmfwwwﬁﬁ?wmmﬁamw
vﬁmaﬁwwgeﬂaﬁs‘ﬁﬂa@qﬁﬁmaﬁmwmaﬂlﬁ#ﬁﬁmwa‘rﬁ‘r



(M40 iy fgem Bt (14 7, 201

{ dio wrry e ] .
a‘ga‘rmwmarévaﬁﬁw@aﬂwgmaﬁﬁwwmﬁr%ﬁmmww
s Y e g1 G e e AR 9 R Y 1 Ry EIR T ot
mﬁ-ﬁmﬁmﬁ%ﬁﬁwmﬁﬁmﬁWW%ﬁﬁwm
qﬁaﬁﬂw%aw%‘lgﬁﬁ%ﬁ'%wwwmwﬁmm
sror aEY gfraffdtsr w1 oo SR BT FH FER BN Ty &1 ugl
WWWW&’W@WW@%Imﬂﬁﬂ“ﬂm,ﬂ'ﬂ'ﬁﬁ?@ﬁ?ﬁf,
W,ﬁﬁrw,wéﬁﬁawmvﬁqﬁaﬁﬁtﬁﬁwwmmmﬁ%www
mﬁm‘cﬁmﬁ:—ﬁ‘rﬁﬂﬁ%mmﬁﬁm%aﬁgﬂﬁwﬁmaﬁmﬁwmm‘m
mﬁlwﬂm%ﬁwmﬁﬁmaﬂwaﬁ,wﬂﬁﬂ#ﬁ?ﬁm‘eﬁqﬁﬁzﬁ"ﬁmﬁﬁm
w‘rﬁt{'@lWﬁ,mwfw'ﬁm'mﬁrmwﬂmmﬁmm
ﬁ?maﬂ?waﬁwﬁﬁlmﬁw,ﬁﬁmﬁ%ﬁ@maﬂwmmaﬁw
aﬁwﬁmwmﬁmﬁlﬁmﬁmwm%wﬁﬁmaﬁﬁaﬁ?ﬁm
%ﬁﬁarﬁﬁmﬁmaﬁw"lmﬁn@ﬂ,aﬁ'ﬁaﬁqwﬁmﬁrﬁa‘«wﬂ%aﬁﬁm
Wa@n%wﬁa@ﬁmdmﬁww@taﬁﬁwﬂﬁﬁmaﬂ?
Wﬁ*4aﬁaﬁﬁﬂvwmeﬁﬁwmwm%ﬁa@m4mw,amaﬁm.semw
o iy e ¥ R @ gemeen e | Y frepd @ ¥ | gAY gEneh o 3 Sl
W ¥ 9w 9 e § fF either minimum rates fixed by the Goverment’ qr
fferme v & = giey aTeN ¥ 21.60 s Bu e ¥ wEe wE o e o
Wéﬁﬁaﬁmﬁmtﬂm%ﬁm%mmwﬁé‘lWm%aﬁwﬁiﬁ'mﬁ
%,ﬂ%g@#ﬁﬁﬂﬁﬁ%ﬁmﬁﬁ#mﬁmwwmﬁﬁwﬁlﬁﬁﬁﬁﬁﬁ
fararet @ Af syl ¥ P qrome wre Tory AT that is very dangerous ot risky,
Sir. That is against the farmers, Sir, ¥ W= ) FHa HXT G4 e |

mmﬁ;mmﬁﬂ%ﬁﬁ@ﬁﬁwwmﬁ%wﬁeﬁfmﬁmﬁ?w
FE T SET 9 g 9|

o wd e ¢ omag Weigw, § WA ©E W B oawrearl T will tell you
everything. SEEe! “EI=, g ver oy % 21,60 9RF FUU T AT that s the minjrmum
cate 31T S AT Y2 & ww#  whichever will be on higher side that will be givento the
farmers. i’rwawmrmwwmrﬁﬂfﬁwﬂ%wmﬁﬁmmﬁﬂ%m’ﬁ
Eﬁ'r"cr_wri-a%*.Wwaﬁwmwmmﬁrw%lmwwﬁmwm
Q*WW%WWW‘WSWmm'glﬁwﬁaccmdingto
the Leader of Opposition I €1 T ¥ 7fy Q% e AT that is against the
fyrmers. § WY @y TET o T ol aga v Rew | farar ® Ui U ¥ e 9
o1 ¥R 60 TR WO et T aNE 3 A eud ol gHd w2 T 60 T
TU%| This the the best policy.

Mr. Speaker : Prof. Sampat Ji, now please wind up. Your time is over
(Interruption) Your time is over.



T 201112 W [y aTE 9% wMeY et (41

Prof. Sampat Singh : Speaker Sir, I am talking the facts. { am on my legs on this
issue, (Interruption) Speaker Sir, please allow me to complete my comments on this

policy.
Mr. Speaker ; 1 think you have said enough,
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M., Speaker : Prof. Sahib, please wind up fast. (T e )
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Mr. Speaker ; Prof. Sahib, please conclude in 30 second. (¥ T& =HEH)
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Mr. Speaker : Prof. Sahib, please speak on budget.
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TR & B f A wgs § ST o budl ¥ w7 9% o9 9 @ @iy & e
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fermree off 9w foray | g9t were & e wie off <0 e g1 A o e F v aa @
ger & ARyt witt s ag ow W9 §1 s § o wd ¥ owes o e
FHRE G i o ot ot o e iR e o <Y 5 4 went weel weddt &
e et & 1 sy e &7 e BT A T @l e B ¢ erene wetew, W o
WRER & T wig AR vl W § T e e v, e i Ao @ e 9
TR O, QXWI B gF W e W OF Sy wiftey ofd & froe o e
T g T el v § mer o v ) anag TeTed, B e o) sl A O
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Shri Randeep Singh Surjewala : Speaker Sir, it is my humble request to vou that
two minutes may please be given to Prof. Sahib, #adt waa fie ve Wty fieg o
SO AT FEAT TR T At A g I, STt =i A S (@ e s

oft e« GO WIS, T Ayt sl M ey 2

st e R : WY, # A 6 o1 989 7 T & (e onft i & P
X e fop gorent T forer & Sfet # wen e € % W M e g el ¥
e fHE 3 atex Wt & i 9t o g i it e el < @ sw=iw R g
sty Frerstsl S 7 99 giE B el § o wer € 19 g iR wret ang & wafee @
Hfae % TET T3 (fB1) Spaker Sir, T am not talking controversial.

Mr. Speaker ; Prof. Sampat Singh H, 1 will give you another chance Lo speak. 47
& o5 semblance cannot be lost. I will not loose semblance.
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s0me 1ssues,

oft aremer ; Toqe Fiw. o, o ow AR | e TET 7 S ¥ w1 Ao wRE
1 S| 1 can’t allow you to speak now. The balance of the House is golng to be lost.
(interruption) Now, Shri Prabiad Singh Gillan Khera will speak.
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Mr. Speaker : Wind up please.
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~ Shri Anil Vij : Sir, I am not misleading the House,

Mr. Speaker : You only tell whether they give the money? From whatever source
they gave, they gave or not?
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Mr. Speaker : Please delete these words.
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Mr. Speaker : He ix not happy that you gave the money
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Mr. Speaker : Yes Mr. Chautala, you wants to say something.
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Mr. Speaker : Mr. Vij, please conclude,
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ShriRandeep Singh Surjewala : Speaker Sir, on a point of order. I want to tell my
tearned friend Shri Vij Sahib that the Chandigarh Airport is owned by the people of
Haryana that is why we have given our share of money in that.
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Mr. Speaker: This may be noted, please,
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Mr. Speaker ; Thiz may be noted please.
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of Harvana, it is owned by the people of Punjab and it is owned by the Central Government.

Mr. Speaker ; He accepts what the Leader of the House said that it i 2 joint
venure,
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Mr. Speaker : Nothing is to be recorded.
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Mr. Speaker : This is not related issue. Mr. Vij do you understand finance 7
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Mr. Speaker : Mr, Vij, please conclude, .
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Mr. Speaker : Mr. Vij, I think you have finished your speech. Please conclude.
{interruption) ' ‘
oft arfivey Forer « i, Ty AT o feed )

Mr, Speaker : When you will speak like this then thiz will happen. Alright,
everbody sit-down. Only Parliamentary Affaics Minister will speak.
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all are agreed that we will not make provocative statements. But we are making
provocative statements. (interruptions)
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ot arferer faer : A ww wE e § fF -

Mr. Speaker ; Vij Sahib, now your time is over. 1 think you are not speaking on
budget. My, Vij, we all agreed that we will not indulge in provocative speeches.

ot arferer forer : e, o aore o ot e IEen €1 % e € 9 o0 1 e @
™ wg 8 i g

ot arerer : @y ¢ e § $EgE B On 4.37 PM. you have to resume your
seat. h
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Mr, Speaker : Don'tmakea mﬂbkery please. This is not good. Sit down please.

st et faoT - e, ¥ e dvere it et v Y o1 P Y TS SIS B AT
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w&1 #1 8ir, T want to quote from one judgement. WY, ToNF TS FNATN FTEOT B
Howamedt 4542 0f2009 ¥ 9%, # U@ 19 30 T1 Up@™ TN A £ 1 gl B
T AffeaeT 1 This is a judgerment of Hon’ble Mr. Justice Jasbir Singh and Hon'ble

Mr. Justice Rakesh Kumar Garg, Sir, | wantto read the observation of the Court. This is
a very serious matter.

Mr. Speaker : No, you probably do not quote anything that said in the body of
the Judgement, cannot be read out. Only the operative part can be read out. Tam a
lawyer, Please read out the operative part only. You cannot quote the judgment here.

aferfas W i i gg gl - -
Mr. Speaker : Nothing is to be recorded,
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Mr. Speaker : Let me tell you, You can read out only the operative part of the
judgement but not the observation.

Shri Anil Vij : In the aforesaid judgement, this Court also observed that the
State and its officers... (Interruption) This is not an isolated cage. &Y wry ¥ ¥4 &
foee &1
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=ft aremer ; witsr, amy Af¥¢1 This is not the part of the judgement. This is not the
order. Nothing is to be recorded.

=i arferer faor wfrmy agw, ov v
Mr. Speaker : Not to be recorded,
sft auferer faer - aw, amy wrd o g Bud o ol & g

Mr. Speaker : Alright, 2ive the copy also, Mow, you please restme your seat, Vij
ji, I think you have concluded. Nothing more to say.
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Mr. Speaker : Vij sahib, is' it a Budget speech? Nothing is to be recorded.  invite
the next speaker, Shii Dharambir Singh,

~ ShriRandeep Singh Surjewala : 8ir, I want to clarify one fact. We have clarified
it earlier also, when Shri Chautala has raised the issue, not even a single inch of land has
been acquired by the State Government for any private party,

ot e T . Wl ww, -2 v 0
it wordi e QoI ; T T SEEn T J TR O 6 ¢E 5
TEY A afferde B & S S dhaeer U7 & 98 A onuey uges A 4 -
“As a matter of fact, the only policy that seerns to have been followed.
If you show me the face, T will show you the rule.”

This is a judgement of Hon'ble Mr. Justice R. M. Lodha in Civil Appeal No,
5440 of 2000. There was a severe indictment of the way you left the land from the
process of land acquisition, (interruption)
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Mr. Speaker : Mr. Vij, | am not looking towards you.
Ty wadte i (of weffiv R Wi W, ST ey Ry g o 3 w9y

2011-2012 T wwie §9 Wt ¥ oregd R & 9 Sues wwdw A are ¥ forg wer gan gl
(Fr=)

Mr. Speaker : Mr. Vij, 1 gave you 28 minutes to speak. You have started making
provocative speeches. Let it be noted. You started provoking, Either you resume your

seat, Mot to be recorded. Mr. Dharambir Singh, you may please start your speech.
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Mr. Speaker : Nothing is to be recorded.
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Mr. Speaker : I want Finance Minister to reply today, so that we can go on other
business tomomrow. Iz it possible for you Mr. Finance Minister?

Finance Minister (Capt. Ajay Singh Yadav) : Yes, Sir, Tam ready with reply,
Mr. Speaker : O.E. now, Shri Balbir Pal Shah will speak.

Shri Balbir Pal Shah (Panipat City) : Hon’ble Spaker Sir, after the Govemnor's
address T was asked to speak on Governor’s address and today T again beg to pardon
that 1 am not going to speak on Budget (interruptions) After the presentation of budger
in the House, now, we are discussing it. My feeling is that Prof. Sampat Simgh Ti and
other Members of Treasury Benches have explained everything in a very nice manner,
Speaker Sir, first of all, I congratulate all my colleagues with thanks. Secondty, [ again
thank to the Council of Ministers and the Bureancrats who have mads this budget and
what was required by the poor people everything has been done and maximum siress
has been given on the budget. One thing, 1 will speak to all the members of the House
that action spegks louder than the words. Whatever had been done by Ch. Bupinder
Singh Hooda and their colleagues it was never expected and he has really shown a
sportsman sprit because he is also a lawyer and sportsman who plays tennis sometimes
and he hag given stregs. He has taken initiative that Haryana's plavers should get more
medals wherever they go. Secondly, one thing [ also should say that Ch. Bhupinder
Singh Hooda is Hon ble man, deteomined and promising one who has brought Haryana
to upward instead of downward. Four Yugs are set in our mythology l.e. Sat Yug,
Treta Yug, Duaper Yug and Kali Yug. 1 shoukd say that we are ascending step by step,
day by day, movement to movement and this process i3 continuing, As far as
Hooda Sahib is concerned, in Iron Age, he is the iron man of Haryana, what he speaks
be is strict to that and § have seen his working and working of all the Chief Ministers,
Before Ch. Bhupinder Singh Hooda came as a Chief Minister there are certain demands
which are not only related to Panipat but also related to Haryana I ast time, I am really
thankful to you that you promise to give me some time to complete the demands of
Panipat. Panipat was declared in 1991-96 as a ecological town “Pardushan Rahit Shahar”
but no work had been done by any Government previously but now we are sure and
works says action speaks. He will be able to take up Haryana and we will step up. We are
ascending not descending. There was a stone age also. There were so many ages.
Golden age has gone, Treta has gone, Duapar age has gone and Iron Age has come. T
defer 1o those people who say that the previous ages are better than this age. 1 think
this era is the golden era and we are going abead platinum era and diamond era. Project
for solid waste and oleanliness should be started in my town because the Hon'ble
Speaker has already mentioned the name of Panipat town that it is the dirtiest town.
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Though people of Panipat earn lot of money in the form of foreign currency but reward
is not given properly, share is not given properly and last time T requested the Hon'ble
Chief Minister to allot extra funds to Panipat so that at least we may call our city the
clean city,

Chandigarh is called as a city beautiful. Panipat is doorway to Delhi and from
Delhi all the three-wheelers have discarded by the Government. These are operating
now in Panipat and creating certain problems there. I will request the Council of Ministers,
Chief Minister to interfere and introduce CNG buses and traveling vehicles. Water level
has gone down due to over drawing of water, some of the water by MITC Tube wells.
Now the Delhi Parallel Canal has been lined by cement 5o that there should be no
leaching of water and Water level is going down. When we talk of dye houses, dye
houses have mushroom growth in Papipat. Only 50 dye houses could have been
registered and still 200 dye houses required atiention so that they do not polhute the
drinking water. There is the requirement of Government Enginesring College and Textile
College. Government should be requested that & Govemgment school be opened in
K haiik Basti in urban area because people of that area are very poor and they cannot
bear the strain, [n Panipat there is no Government Senior Secondary School for boys. A,
Senior Secondary School for boys should be opened in the city. There is no Government
College in Panipat and T would request to the Government 2 Co-Education College up to
Post Graduation should be opened. Next thing is very important which is concerned to
the health, Our Hospital is not up to the mark, as far as Panipat city is concerned, as far
as importance of Panipat is concemed. There are no new instruments in Hospital and
sometimes there is shortage of Doctors, But still T am thankful to the Chief Minister that
four dispensaries were given to the Panipat and in different areas they are working for
the poor. \ :

Mr. Speaker: Hon'ble Member, rest of the demands you may give in writing
please,

Ghri Balbir Pat Shah: Speaker Sir, I will take only 5-7 minutes, I am not going to
explain everything now. These dispensaries opened in Tehsil Camp, Krighanpura,
Gurunanakpura & Chandani Bagh in Panipat City. Recently revised commercial charges
for Municipal Corporation from 1400 per square yard to 6000 & 7500 per square yard has
been imposed. The old policy should be adopied and to rationalize it should be rolled
back. To curb umauthorized construction in urban areas all the power should be with the
corporation and interference of town and country planning Department should be
stopped in Municipal Jimit. Pity of the situation is that Panipat is an industrial area
where most of the labour are living there. I can say that labour is more than the residents
of Panipat so mushroom growth of colories should be checked. There should not be
any fresh growth as it i¢ happening in the area between Western Yamuna Canal and
Delhi Parallel Canal.

Mr. Speaker: Thank you, Shah Ji.

Shri Balbir Pal Shah: Speaker Sir, All the old electric wire should be replaced
there. At least one person from Balmiki family should be given a Government job,
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permanent job because they deserve it. T know that my worthy Chief Minister is very
hurable and he will take it on priority,

Mr. Speaker: Thank you.

Shri Balbir Pal Skah: Speaker Sir, only two things [ want to say. Special project
for houses should be started for urban poor Below Poverty Line, 5Cs, BCs & homeless.
Then one Rehari market, Fari rarket may be provided. Transport Minister knows that
how much reharies stand with the walls of the Bus stand and create pollution and
everything. They should be given small size of booth for rehabilitation, Transport
Department will earm something and the people will able to earn something for their
family. In 2005 Ch. Bhupinder Singh Hooda Ji came to Panipat and one demand was
raised by the people of Panipat with regard to open Sabji Mandi under the scheme
No. 24 of the improvement trust. Speaker Siy, the people wanted to change residential
area to commercial area and that was also accepted by the Chigf Minister. Now people
are getting benefit but few of them are not getting benefit. Speaker Sir, I want to say that
some plots have been resumed by the Government but their plots should be restored
and whatever the charges are there, the same may be charged from them.

My, Spealker: You give it in writing. .
Shri Balbir Pal Shah: O.&. { will give It in writing to the Hon’ble Chiéf Minister.
Mr. Speaker: Before 1 invite Shri Ashok Kumar Arora to speak up, Thave received

a chart of dsmands from the Hlon'ble Member Shri [).K. Bansal which I am forwarding to
the Hon’ble Finance Minigter for his consideration.
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Mr. Speaker : This is unsubstantiated allegation.
Shri Randeep. Singh Surjewala : Sir, it is completely unsubstantiated, it is

misleading, it is defamatory. Mr. Arora is trying to unnecessary level allegation on a
Member of this House.
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Shri Randeep Singh Surjewsla : Sir, this has to be expunged. Sir, the allegation
of the Hon’ble Member has to be expunged. It is completely untrue. <, N1 S &
T4 frd oy oft 9

Mr. Speaker : Unsubstantiated allegation can not be entertained.
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Shri Randeep Singh Surjewala : Sir, from where the allegation was started ? The
alfegation was that a Minister has cut un-avtherised colony. That was the allegation,
T have said no Minister has cut any un-authorised colony. If a Minister owned agriculture
land, if a Minister owned urban land, he can sell it at a fair price. {Interruption) Docs a
Minister have no right to sell his land ? Every member of this House has a right to sell
his land. {Interruption)

Mr. Speaker : [ have seen people growing from rags to riches. But I do not want
to name thetm. | have seen everybody. S0, any un-substantiated allegation not to be
recorded.
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Mr. Speaker : Please conclude.
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Mr. Speaker : Hon’ble Member, the Finance Minister has to reply. Sharda Ji,
please conclude.
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Mr, Speaker : Sharda Ji, please conclude,
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Mr, Speaker 1 Is it the sense of the House that the time of the Sitting of the
House be extended for half an hour?

Voices ¢ Yes.
Mr. Speaker : The time of the Sitting of the House is extended for halfan hour.
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Mr. Speaker : Thanks you Krishan Lal Ji. Hon'ble Finance Minister will give
reply.
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Mr. Speaker : Thank you, please take your seat
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Shri Randeep Singh Surjewala : Speaker Sir, youhave been very liberal. 3my

Pt S1-51 90 gorErd ¥ | You have been more than liberal. Everybody has been given
achanee. Finance Minister has to reply now, Sir. They have to hear, I know they want to
run away, They did not hear Chief Miuister’s reply on Governor's Address. They are
about to run away again. They only look for an opportunity to ranaway,

Mr. Speaker : Finance Minister may start his reply.
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M. Speaker : Thank you very much. Your one minute is over. 319 TS B |
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Mr. Speaker : Thank you very much. (Interruption) T promise that you will spealk
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Mir. Speaker : Hon’ble Members, Hon'ble Leader of the Opposition says that 1
have allowed six members from the Treasury Benches to speak whereas four-five from
the Opposition. Is it not in proportion to the strength of the Hﬂuse?‘(l‘ntenuption)
1 want to make it clear that the total time allotted to the Opposition is much more than the
time allotted to the Treasury Benches, So, Finance Minister you may reply. (Eriterruption)
Hreren uge vy e §1 114 Fire 2ot $frer o aew & F9e W A § AN 119
fire faog & avdw o &1 ¥ -

ot siieT qeprer EETaT - eme wErey, i draafE ¥ gege of) iy Ay o | (I
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Mr. Speaker : Nothing is to be recorded.
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Mr. Speaker : Nothing is to be recorded, (Interruption) Hon'ble Members my
ruling is that the total time taken by the Congress Party i.e. Treasury Benches for that
matter is 114 minutes. Total time taken by the INLD is 119 minutes whereas 32 minutes
have been taken by BIP. (Interruption) Shri Anil Vij spoke. Now, Finance Minister may
reply. (Interruption)
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ot Tty R R : WY &, Tl & R s e gfere o & B
mm'wwﬁﬁﬁﬁrﬁ%'lﬁﬁm?‘eﬁrmﬂﬁaﬂ?%%@%mﬂﬂwwéw
it a2 | Speaker $ir, he cannot disturb the House like this. Aliboughhe is a Hon'ble

Member of this House but he has nio right to disturb the Hon' ble Minister like this. How
can he disturb the Minister? He cannot disturb the House like this. 3wy frrE o

o0 Y Tewed o Td §7 (9N TE AT

¥ W anamer fred SR e wa



g4 204112 ¥ Ry woe % TR Rt {85

M. Speaker : Illyas I, please take your scat. Hon’bie Finance Minister please
continue.
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(At this stage, Shri Mohammad Hlyas, a member of the Indian National Lok Dal,
staged a walk out as a protest against not being allowed to raise a point of order.)
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Mr. Speaker : Nothing is to be recorded without my permission. Hon'ble Finance
Minister, please continue, ‘
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Mr. Speaker : Yes, Mr. Panwar, what do you want to say”? _

it ot S AT« Wi v, S A o % g Ot e A AR )
TYHET | e ot Tag gy e felivew ¥ 9w o deEt o = 3 A &
aﬁwwﬁﬁﬁwﬁﬁw@waﬁam%smm'ﬁﬁwﬁ‘ﬂﬂwﬂmﬁmw%eﬁw
T el ST YR 1 15 @ 20 T o o diae e A e delivey il ofy
Wt oreft goT | e Y Y <eT & F aw wfew et o wor fvon T & o 7
TR W 8 T/ T (e ‘

Mr. Speaker : | am delighted of your technical knowledge. Thank you Mr.
Panwat, now, you may sit-down. Hon’ble Finance Ministet, please continue,
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Mr. Speaker ; O.K_I5 it the pleasure of the House that the time of the Sitting be
extended for 10 minutes.

Voices : Yes, Sin

Mr. Speaker : The time of the Sitting of the House is extended for 10 minutes.
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Mr. Speaker : Hon'ble Members, now discussion and voiing on Demands for
Grants on Budget Estimates for the year 2011201 2 will igke place.

As per the past practice and in order to save the time of the House, the demands
on the order paper will be deemed to have been read and moved. Hon'ble Members can
discuss any demand but they are Tequested to indicate the demand number on which
they wish to raise discussion.

That a sum not exceeding ¥ 31,19,55,000 for revenue expenditure be
granted to the Governor (o defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 1 - Vidhan Sabha.

That a sum not exceeding ¥ 60,27,25,000 for revenue expenditire be
granted to the Governor to defray charges that will come in the course of
payment for the year 2011-1 2 in respect of charges under Demand
No. 2 - Governor and Councit of Ministers.

That a sum pot exceeding T 122,20,26,000 for revenue expenditure be
granted to the Governor 1o defray charges that will come in the course
of payment for the year 9011-12 in respect of charges under Demand
Mo, 3 - General Administration.

That a sum not exceeding T 761,17,84,000 for revenue expenditure be
granted to the Governor 1o defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 4 - Revenue.

That a sum not exceeding ¥ 117,85.18,000 for revenue expenditure
be granted to the Governorto defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Diemand
No. 5 - Excise and Taxation.
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That a sum not exceeding ¥ 3292,58,21,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charpes under Demand
No. 6 - Finance.

That a sum not exceeding ¥ 255,61,21,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 7 - Planning and Statistics,

That a sum not exceeding ¥ 1059,78,53,000 for revenue expenditure
and T 1573,88,45,000 for capita) expenditure be granted to the Governor
to defray charges that will come in the course of payment for the vear
2011-12 in respect of charges under Demand No. 8 - Boilding & Reads,

That a sum not exceeding ¥ 6801,91,74,000 for revenae expendituie b
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 2 - Education,

That a sum not exceeding T 222,46,92,004 for revenue expenditure be
granted to the Govemor to defray charpes that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 10 - Technicat Education. ‘

That a sum not exceeding T 82,94,60,(0M for revenue expenditure be
gramted to the Govemor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 11 - Sports & Youth Welfare.

That a sum not exceeding T 10,02,35,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 12 - Art & Culiure.

That 2 sum not excuéding ¥ 1368,18,20,600 for revenue expenditure be
granted to the Governor to defray charges that will come int the course
of payment for the year 2011-12 in respect of charges under Demand
No. 13 - Health.

That a sum not exceeding T 80,63,69,000 for revenue expenditure and
¥ 500,00,00,0040 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 mrespect of charges under Demand No. 14 - Urban Development,

That a surn not exceeding ¥ 1114,55,03,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 15 - Locat Government.
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That a sum not exceeding T 31,41,92,000 for revenue expenditure and
#1,20,600 for capital expenditare be granted to the Governor to defray
charges that will come in the course of payment for the year 2011-12 in
respect of charges under Demand No. 16 - Labour.

That a sum not exceeding ¥ 67,54,63,000 for revenne expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the vear 2011-12 in respect of charges under Demand
No. 17 -Employment.

That a sum not exceeding ¥ 148,57,42,000 for revenue expenditiere and
T 42,75, 83,000 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. 18 - Industrial Teaining.

That a sum not exceeding ¥ 339,77,94,000 for revenue expenditure
and ¥ 2,83,85,000 for capital expenditure be granted to the Governor to
defray charges that will come in the course of payment for the year 201 1-12
in respect of charges under Demand No. 19 - Welfare of SCs & BCs.

‘That a sum not exceeding T 1850,04,05,000 for revenue expenditure
and ¥ 2,86,20,000 for capital expenditure be granted to the Govemorto
defray charges that will come in the course of payrent for the year 2011-12
in respect of charges under Demand No. 20 - Social Security & Welfare,

That a swm not exceeding T 524,78,50,004 for revenue expenditare and
¥ 50,00,000 for capital expenditure be granted to the Governor to defray
charges that will come in the course of payment for the year 2011-12 in
respect of charges imder Demand No. 21 - Women & Child Development.

That 2 sum not exceeding T 60,43,93,0600 for revenue expenditure and
Z 20,060,000 for capital expenditure be pranted to the Governor to defray
charges that will corne in the course of payment for the year 2011-12 in
regpect of charpes under Demand No. 22 - Welfare of Ex-servicemen.

That a sum not exceeding T 212,21,99,000 for revenue expenditure and
? 4183,31,00,000 for capital expenditure be granted to the Govemnor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No, 23 - Food & Supplies.

That a sum not exceeding T 1226,62,66,000 for revenue expenditure
and ¥ 443,50,00,000 for capital expenditure be granted to the Governor
to defray charges that will come in the ¢ourse of payment for the year
2011-12 in respect of charges under Demand No. 24 - Irrigation.

That a sum not excesding ¥ 78,16,35,000 for revenue expenditure and
T 2,00,000 for capital expenditure be granted to the Govemnor to defray
charges that will come in the course of payment for the year 2011-12 in
respect of charges under Demand No. 25 - Industries.
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That a sum not exceeding T 15,07,59,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 201 1-12 in respect of charges under Demand No. 26
- Mines & Geology.

That & sum not exceeding T 915,68,09,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 201 1-12 in respect of charges under Demand No. 27
- Agriculture.

That a sum not exceading T 372,82,49,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 2011-12 inrespect of charpes under Demand No. 28
- Animal Husbandry & Dziry Development.

That a sum not exceeding ¥ 24,82,79,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 2011-12 inrespect of charges under Demand No. 29
- Fisheries.

That a sum not exceeding T 233,35,58,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 201 1-12 inrespect of charges under Demand No. 30
- Forests & Wildlife.

That a sum not exceeding ¥ 3,64,45,000 for revenue expenditare be
granted to the Govemnor to defray charpes that will come in the course of
payment for the year 2011-12 inrespect of charges under Demand No. 31
- Eeology & Environment.

That a sum not exceeding ¥ 1158,66,48,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 201 1-12 inrespect of charges under Demand No. 32
- Rural & Community Developnent.

That a sum not excecding T 195,67,00,000 for revenue expenditure and
T 13,81,60,000 for capital expenditure be granted to the Governor 10
defray charges that will come in the course of payment for the year 2011-
12 in tespect of charges under Demand No, 33 - Co-operation.

That a sum not exceeding T 1272,20,43,000 for revenue expenditure
and T 163,60,00,000 for capital expenditure be granted to the Govenor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. 34 - Transport,

That a sum not exceeding T 2,30,22,000 for revenue expenditure and
7 20,00.00,000 for capital expenditure be granted (o the Governor to
defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No, 35 - Tourism,
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That a sum not exceeding T 1621,86,47,000 for revenue expenditure
and T 95,00,00,000 for capital expenditure be pranted to the Governor
to defray charges that wiil come in. the course of payment for the year
2011-12 in respect of charges under Demand No. 36 - Home.

That a sum not exceeding ¥ 24,52,00,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 37 - Elections.

That a sum not exceeding T 925,81,39.000 for revenue expenditure
and ¥ 991,00,00,000 for capital expenditure be granted to the Govemor
to defray charges that will come in the course of payment for the
vear 2011-12 in respect of charges under Demand No. 38 - Public Health
& Water Supply.

That a sum not exceeding ¥ 60,92,04,000 for revenue expenditere be
granted to the Govemor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 39 - Information & Pubticity,

That a sum not exceeding ¥ 3342,83 82,000 for revenue expenditure
and ¥ 984,10,00,000 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. 40 - Energy & Power.

That a sum not exceeding T 24,30,05,000 for revenue expenditure and
¥ 1,00,000 for revenae expenditure be granted to the Governor to defray
charges that will come in the course of payment for the year2011-121in
respect of charges under Demand No. 41 - Electronics & IT.

That a swn not exceeding ¥ 244,64,74,000 for revense expenditare be
granted to the Governor to defray charges that will come in the course
of payment for the vear 2011-12 in respect of charges under Demand
No. 42 - Administration of Justice.

That a sutn not exceeding ¥ 84,02,87,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the vear 2011-12 in respect of charges under Demand
No, 43 - Prisons.

That a sum not exceeding T 37,98,73,000 for revenue expenditure and
7 17,00,000 for revenue expenditure be granted to the Governor to
defray charges that will come in the course of payment for the year 2011-12
in respect of charges under Demand No. 44 - Printing & Stationery.
That a sum oot exceeding T 956,90,60,000 for revenue expenditure be
granted to the Governar to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
Mo. 45 - Loans & Advances by State Government.

(No Member rose to speak)



w 2011-201z ¥ For o arqut 2 2w ==t 9 weEE {7)103

-

Mr. Speaker ; Hon'ble Members, now the Demands for Grants on Budget
Estimates for the year 201 1-2012 will be put 1o the vote of the House.

Mr. Speaker ; Question is—

That a sum not exceeding ¥ 31,19,55,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 1 - Vidhan Sabha.

That 2 sum not exceeding ¥ 60,27,25,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the yvear 2011-12 in respect of charges under Demand
No. 2 - Governor and Conneil of Ministers.

That a sum not exceeding T 122,20,26,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 3 - Geaeral Administration.

That a sum not exceeding ¥ 761,17,84,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demnand
No, 4 - Revenue. :

That a sum not exceeding T 117,85,18,000 for revenue expenditure
be granted to the Govemor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No, 5 - Excise and Taxation.

That 3 sumnot exceading € 3292,58,21,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 6 - Finance.

That 2 sum not exceeding ¥ 255,61,21,008 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 7 - Planning and Statistics.

That a sum not exceeding ¥ 1059,78,53,000 for revenue expenditure
and ¥ 1573,88,45,000 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. § - Building & Roads.

That a su pot exceeding T 6801,91,74,000 for revenue expenditure be
granted to the Govemor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 9- Education.
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That a sum not exceeding T 222.46,92,000 for revenue expenditure be
granted to the Govemor to defray charges that will come it the course
of payment for the year 2011-12 in respect of charges under Demand
N¢. 10 - Technical Education.

That a sum not exceeding ¥ $2,94,60,008 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 11 - Sports & Youth Weliare.

That a sum not excecding T 10,02,35,000 for revenue expenditere be
pranted to the Governor to defray charges that will come in the course
of payment for the year 201112 in respect of charges under Demand
No. 12 - Art & Culture.

That a sum not exceeding T 1368,18,20,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
™o, 13 - Health.

That a sum not exceeding T 80,63,69,000 for revenue expenditure and
2 500,00,00,000 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. 14 « Urban Development.

That a sumn not exceeding T 1114,55,03,000 for revende expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 15 - Local Government,

That a surn not exceeding T 31,41,92,000 for revenue expenditure and
% 1,20,000 for capital expenditare be granted to the Governor to defray
charges that will come in the course of payment for the year 2011-12 in
respect of charges under Demand No. 16 - Labout.

That & sum not exceeding T 67,54,63,000 for revenue expenditare be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No, 17 -Employment.

That a sum not exceeding T 140,57,42,000 for revenue expenditure and
¥ 42,15, 83,000 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. 18 - Industrial Training.

“That a sum not exceeding ¥ 339,77,94,000 for revenue expenditure
and 7 2,83,85,000 for capital expenditure be granted to the Governor to
defray charges that will come in the course of payment for the year 2011-12
in respect of charges under Demand No. 19 - Welfare of SCs & BCs.

T
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That a sum not exceeding T 1850,04,05,000 for revenue expenditure
and ¥ 2,86,20,000 for capital expenditure be granted to the Governor to
defiray charges that will come in the course of payment for the vear 2011-12
in respect of charges under Demand No. 20 - Social Security & Welare.

That a sum not exceeding T 524,78,50,000 for reverine expenditure and
T 50,00,000 for capital expenditure be granted to the Governor to defray
charges that will come in the conrse of payment for the year 2011-12 in
respect of charges under Demand No. 21 - Women & Child Development.

That a sum not exceeding ¥ 60,43,93,000 for revenue expenditure and
£ 20,00,000 for capital expenditure be granted to the Governor to defray
charges that will come in the course of payment for the year 2011-12 in
respect of charges under Demand No. 22 - Welfarc of Ex-servicemen.

That & sum not exceeding T 212,21,99,000 for revenne expenditure and
T 4183,31,00,000 for capital expenditure be granted to the Govemnor
to defray charges that will come in the course of payment for the year
2011-12 inrespect of charges under Demand No. 23 - Food & Supplies,

‘That a sum not exceeding ¥ 1226,62,66,000 for revenue expenditure
and ¥ 443,50,00,000 for eapital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 inrespect of charges under Demand No, 24 - Irrigation.

That a sum not exceeding ¥ 78,16,35,000 for revenue expenditure and
T 2,80,000 for capital expenditore be granted to the Governor to defray
charges that will come in the course of payment for the vear 2011-12 in
respect of charges under Demand No. 25 - Industries.

That a sum not exceeding T 15,07,59,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 2011-12 in respect of charees under Dernand No, 26
- Mines & Geolozy.

That a sum not exceeding T 915,68,09,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 201 [-12 in respect of charges under Demand No. 27
- Agriculture. .

That a sum not exceeding T 372,82,49,000 for revenue expenditure be

granted to the Govemor (o defray charges that will come in the course of
payment for the year 2011-12 in respect of charges under Demand No. 28

- Animal Husbandry & Dairy Development.

That a surn not exceeding ¥ 24,82,79,000 for revenue expenditure be
granted to the Governor to defray charges that will come m the course
of payment for the year 2011-12 in respect of charges under Demand
No. 29 - Fisheries.
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That a sum not exceeding ¥ 233,35,53,000 for revenue expenditure be
granted to the Govemnor to defray charges that will come in the course of
payment for the year 2011-12 inrespect of charges imder Demand No. 30

.~ Forests & Wildlife,

That a sum not exceeding ¥ 3,64,45,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of
payment for the year 2011-12 inrespect of charges imder Demand No, 31

- Ecology & Environment.

That a sum not exceeding ¥ 1158,66,48,008 for revenne expenditure be
granted to the Governor to defray charges that will come in the course of
payment or the year 201 1-12 in respect of charges under Demand No, 32
~ Ruyat & Community Development,

That a sum not exceeding ¥ 195,67,00,000 for reveaue expenditure and
¥ 13,81,00,000 for capital expenditure be granted to the Governor to
defray charges that will come in the course of payment for the year 2011-
12 in respect of charges under Demand No. 33 - Co-operation.

That & sum not exceeding ¥ 1272,20,43,000 for revenue expenditure
and ¥ 163,60,00,000 for capital expenditure be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. 34 - Transport.

That a sum not exceeding ¥ 2,30,22,000 for revenue expendifure and

T 20,060,00,000 for capital expenditure be grapted to the Governorto .

defray charges that will come it the course of payment for the year 2011-
12 in respect of charges under Demand No, 35 - Tourism.

That a sum not exceeding ¥ 1621,86,47,000 for revenue expenditare
and ¥ 95,00,00,900 for capital expenditore be granted to the Governor
to defray charges that will come in the course of payment for the year
2011-12 in respect of charges under Demand No. 36 - Home.

That & sum not exceeding ¥ 24,52,00,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 37 - Elections,

That a sum not exceading T 925,81,39,000 for revenue expenditure
and T 991,00,00,000 for capital expendifure be granted io the Governor
to defray charges that will come in the course of payment for the
year 201 1-12 in respect of charges under Demand Na, 38 - Public Health
& Water Supply.

That a sum not exceeding ¥ 60,92,04,000 for revenuc expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No, 39 - Information & Publicity.

A
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That a sum not exceeding ¥ 3342,83,82,000 for revenue expenditure
and T 984,10,00,000 for capital expenditure be pranted to the Governor
to defray charges that will come o the course of payment for the year
2011-12 in respect of charges under Demand No. 40 - Energy & Power,

That & sum not exceeding T 24,30,05,000 for revenue expenditure and
¥ 1,00,000 for revenue expenditure be granted to the Governor to defray
charges that will come in the course of payment for the year 2011-12 in
respect of charges under Demand No_ 4] - Electronics & IT.

That a sum not exceeding T 244,64,74,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 42 - Administration of Justice.

That a sum not exceeding ¥ 84,02,87,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 43 - Prisons.

That a surm not exceeding ¥ 37,98,73,000 for revenue expenditure and
¥ 17,00,000 for revenue expenditure be granted to the Governor to
defray charges that will come in the Gourse of payment for the year 2011-12
in respect of charges under Demand No. 44 - Printing & Stationery,

That a sum not exceeding T 956,90,60,000 for revenne expenditure be
granted to the Governor to defray charges that will come in the course
of payment for the year 2011-12 in respect of charges under Demand
No. 43 - Loans & Advances by State Government,

The mation was carried.

M. Speaker : Now, the House stands adjourned till 10.30 A.M. tomorrow, the
15th March, 2011,

“19,38 ﬁl (The Sabha then *adjourned till 10.30 A M. on Tuesday, the 15th March,
2011)

AR759—H.V.E—H.GP, Chd.






